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REGULATIONS ON OJT FOR ITI TRAINEES 

 

3789.  SHRI JAGGESH: 
 

 Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be pleased to state: 
 

(a)  whether Government has recently notified new norms under the Craftsmen Training scheme (CTS) 

requiring ITI trainees to complete 150 hours of On-the-Job Training (OJT) as part of their course; 
 

(b)  whether these norms direct State Governments and Union Territories to arrange or facilitate 

transport and accommodation support for trainees undergoing OJT outside their institutes; 
 

(c)  whether the Ministry's guidelines advise institutes or State directorates to provide accidental 

insurance or safety coverage to trainees during the OJT period; and 
 

(d)  whether the revised CTS guidelines have reduced classroom training hours from 1,500 to 1,200 

hours while introducing mandatory practical industry exposure? 

 

ANSWER 

 

THE MINISTER OF STATE (INDEPENDENT CHARGE) IN THE MINISTRY OF SKILL 

DEVELOPMENT AND ENTREPRENEURSHIP  

 

(SHRI JAYANT CHAUDHARY) 

 

(a).  The Directorate General of Training under the Ministry of Skill Development and Entrepreneurship 

has restructured and rationalized all qualifications under the Craftsmen Training Scheme in alignment with 

the National Education Policy 2020. A mandatory provision of 150 hours of On-the-Job Training 

(OJT)/Group Project has been incorporated as part of CTS courses in Industrial Training Institutes (ITIs) 

from the academic session 2022–23 onwards, enabling trainees to gain hands-on experience in their 

respective trades and to familiarize themselves with technologies used in industry. Accordingly, guidelines 

for OJT/Group Projects have been formulated for implementation in ITIs. 

 

(b) & (c).  As per the OJT/Group Project guidelines, the provision has been made for travel and 

accommodation support for trainees placed in distant locations. The guidelines also provide for ensuring 

the safety and well-being of trainees during the training period, including OJT. State Directorates/Institutes 

have been asked to consider provisions such as Accidental Group Insurance in order to provide coverage 

against unforeseen incidents. 

 

(d).  The annual notional training duration for courses under CTS in ITIs has been revised from 1600 

hours to 1200 learning hours from the academic session 2022–23 onwards. Further, a mandatory 150 hours 

of OJT/Group Project has been included in the curriculum to provide practical industry exposure to trainees. 

In addition, ITI trainees may also opt for 240 hours of either (i) a language course through NIOS for 

obtaining a 10th /12th class certificate along with ITI certification, or (ii) an add-on short term course of up 

to 240 hours. 

 

***** 


